\ 2221 TEM NO. 22 COURT NO. 6 SECTI ON XV

SUPREME COURT OF I NDI A

RECORD OF PROCEEDI NGS

Petition(s) for Special Leave to Appeal (Gwvil)...... / 2006
CC 2406/ 2006
(From the judgenent and order dated 24/08/ 2005 in SBCW No. 2958/2004

of The H GH COURT OF RAJASTHAN AT JAI PUR)

DI RECTOR, PROSECUTI ON DEPTT. Petitioner(s)

VERSUS

RAM SAHAI MEENA Respondent ( s)

(Wth I.A No.1 - for c/delay in filing SLP and office report)

Date: 31/03/2006 This Petition was called on for hearing today.

CORAM :
HON BLE MR JUSTICE ARI JI T PASAYAT
HON BLE MR JUSTICE S. H KAPADI A
For Petitioner(s) M. Mani sh Kunmar, Adv.

M. Ansar Ahmad Chaudhary, Adv.

For Respondent (s)

UPON hearing counsel the Court made the follow ng

ORDER

Del ay condoned.

| ssue noti ce.



Tag with S.L.P.(C) No.5617 of 2005.

(Neena Ver ma) (Vijay
Aggar wal )

Court Master Court Master



